Presently, the allocations for APL category range between 10 and 35 kg of food graine per family per

month.
There is no proposal to implement universalized Public Distribution System in the country.
Price hike due to increase in prices of petrol and diesel

1394, SHRI BIRENDRA PRASAD BAISHYA: WIll the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that prices of egsential commedities like food graing, edible <il,
pulses, vegetables and fruits have registered spiraling rise due to recent hike in petrol and diesel

prices;
(b  if so, the details thereof;

(2} whether action has been taken to control and check relative price rise of all commodities

due to hike in diesel prices by wholesellers, retailers and shopkeepers; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) No Sir. The prices of essential commadities like foad
grains, edible oil, pulses, vegetables and fruits have not registered spiraling rige due to recent hike in

petrol and diesel prices.
(b) to () Does net arise.
Expenditure on transportation of food grains

11395, SHRI DHIRAJ PRASAD SAHU: Will the Minister of CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION be pleased to state:

(a) whether huge expenditure is incurred on transportation of food grains first to storage

godown and then to distribution outlets
(b  if so, the details thereof during last three years, year-wise;

(c) the gquantum of food graine pilferaged during their transportation and storage and the

price thereof; and

TOriginal notice of the guestion was received in Hindi.
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(d) the measures taken by Government to stop such wastage and loss of food graing ?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.W. THOMASY: (&) and () The food grains procured by Food Corporation
of India (FCI) are issued for Targeted Public Distribution System (TPDS) and other welfare schemes
directly from the storage godowng of the Corporation. The concermed State Governments incur

fransportation cost thereafter fill distribution outlets.

Haowever, FCI is required to trangport the stocks from procuring States to the consuming

States. The cost incurred for such transportation during the last three years are as under:

(Re.incrore)

Years Amount
2007-08 3338556
2008-09 (Provisional ) 3074.48
2009-10 (Revized Estimates) 3241.34

(c) As informed by FCI, the quantum of food graine pilfered during their storage and its

value during the last three years ig as under:

(Cty. in MT/ Value in Rupees)

During Storage

Year Gy, of Loss Value of Loss
2007-08 97.85 8OE7H6
2008-09 1.8 17422
2009-10 3.42 486227

(d) The remedial measures taken by FCI to minimize pilferage of food grains are given in

Statement.
Statement
Stens taken by FUI to minimize pilferage of food grains
Following remedial measures have been taken by the FCI to minimize pilferage of food grains:

T Physical measures like installation of barbed wire fencing of the boundary walle, provision of
sireet lights for illumination of godowng and proper locking of the sheds have been taken to

secure the godowns.
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2. Security staff of FCI ag well as other agencies like Home Guards, Special Police Officers are

deployed for safety of the stocks.

& Deployment of CISF and State armed police has been done at some depote which are
vinerable.
4, Security inspections as well ag surprise checks of the depots are also conducted fram time to

time at various levels to detect and plug the gecurity lApzes.

By Lodging of FIRg with the Police when pilferage comes fo notice in addition to departmental

action where necessary.
Compulgory pracuremsnt of food grains from small and medium farmers

1396, SHRIMATI T. BATNA BAl: Wil the Minister of CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTICN be pleased to state:

(a) whether Government i proposing policy for compulsory Government procurement of

food graing fram small and medium farmers;
(b))  if so, the details thereof;
(c) the aims and abjectives of such proposal; and
(d) the views of the States and farmers in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (&) ta (d) Government procures food grains (wheat, rice
and coarse grains) confarming to uniform specifications at Minimum Suppart Price (MSP) from the
farmers through Food Corporation of India (FCI) and State agencies procuring on behalf of FCI for
the Central Pool. Procurement of food grains ig open ended wherein all the food graine offered by
farmers including semall and marginal farmers at M3P and confarming to prescribed specilications are
procured. Farmers have a choice to sell it to FCI/State Agencies at MSP or to sell in the apen
market. There is no proposal for compulsory Government procurement of food grains from small &

medium farmers.
Rottening of wheat and psas in Rajasthan

1397. SARDAR SUKHDEVY SINGH DHINDSA: Wil the Minister of CONSUMER AFFAIRS,
FOOD AND PUELIC DISTRIBUTION be pleased to state:
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